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movement is being actlvised with the aid of 
C. P. I. (M) in West BeDgal : and 

(b) if 80. what il tbe information of 
Government in the matter aDd their reaction 
the/cto? 

THE PRIME MINISTER, MINISTER 
OF ATOMIC ENERGY, MINISTfR OF 
HOME AFFAIRS AND MINISTER OF 
PLANNING (SHRIMATI INDIRA 
GANDHI) : (a) and (bl. Gov<rnment have 
not received any such information. 

Nnxalile Actlvltle_ In Unlversify 
Compuses 

886. SHRI R. P. SINGH DEO : Will 
the Minister of EDUCATION AND 
YOUTH SERVICES be pleased to stale: 

(a) ~e e  at any slage GoverDment 
hoye rr.8"C an 8S'eSSlJlent in regard to the 
~  Naxalite activities in the University 
Camru,es and student unrest in the country; 
and 

(b) if '0, the result thereof aDd the 
steflS taken or Profl' sed to te takeD by 
"overnmcnt in the ~  

THE MINISTER OF EDUCATION 
AND YOUTH SERVICES lOR. V. K R. V. 
RAO) : (a) and (b). According to the 
availia!>lc information, activities of the 
extremis's have been the most pronounced 
in WC!st Bel'gal were Naxalites have been 
attacking educational institutions, causing 
destrucati"n to property and symbols of 
Indian nationalbm and burning books aDd 
libraries. Howev", taking the country al 
a whole, the CIItrcmist ideology has fouod 
appeal In only. small sectioo of the Itodent 
commuoity. Except in West Beollal, the 
influence of extremists amongst tbe Itud.ots 
is quite limited. 

Strict villilance is being maintained io 
respect of the activi'ies of the extremists. 
The State Governmeots are alive to the 
seriousne5S of the problem and have been 
taklo, necessary measures to curb these 
activities. 

The question of atudent uarest baa been 
examloed in all ita aspects by the Education 
Commission (1964·66), the University 
Grantl Commission, Conferences of Vice-
Chanccllors (1966, 1967 aDd 1969) and the 
Conferencc of Students Resrcscntativcs 
(1969). 1 heir recommendatioos have beeo 
sent to the Universltics aDd the State 

Governmeots for consideration and 
implementation. 

Efforts are bein ~ made to mitigate some 
of the factors that contribute to sudent 
IInrest. Among these, mention may be 
made of the establishment of Joiot Com-
mittees for teachers and student to discuss 
problems of commoo ~e e  greater 
iovolvement of students in university life 
organisation of the programme of National 
Service Dnd Sports. improvemeot of Student 
amenities aDd o'her facilities in institution 
of higher education. The University Grants 
Commis.ion has aloo sponsored a programme 
of research on student problemo to evolve 
ways and means of improving "udent 
discipline. 

A Commi.tee on S'udent Unrest has 
also just been conSiituted by the Ceotral 
Advis"y Board of Edu:atioo to study the 
problem in depth and to suggest remedial 
measures. 

Arrangrmento for lanrling Jumho Jet' 
at Palam Airport 

887. SHRI RAM KISHAN GUPTA: 
SHRI J N. HAZ-\RIKA: 
SHRI M-\NUIlHAI PATEL: 
SHRI R>\MAVTAR SHARMA: 

Will the ~· of TOURISM AND 
CIVIL AVIATION be pleased to stale: 

(a) e ~  the arrangements for 
landing first Jombo J.t at Palam Airport in 
coming October have been completed; and 

(b) if so, the details thereof 1 
THE MINISTER OF TOURISM AND 

CIVIL AVIATION (DR. KARAN SINGH): 
(a) Yes, Sir. 
(b) The runway, IIlxiways and apron 

facilltiej required for Jumbo Jet aincraf! will 
be available when the first Jumbo laods at 
Delhi. Further Additions to tbe term'nal 
building are also in pr08ress. 

Alleaat(oa. ' 8alast Haryaaa Chief 
MIDliter 

888. SHRI RAM KISHAN GUPTA: 
Will tbe Minister of HOME AFFAIRS be 
pleased to refer to the reply given to 
Uos/arred Queilioo No. 9916 on tbe 15th 
May, 1970 regardioll at legations apinst 
Haryana Chief Mioister and atale : 

(a) whether Govemmenl have eumioed 
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the memorandum submitted to the President 
by certain Members of the Haryana Vidhan 
Sabha apinst the Chief Minister of 
Haryana; 

(b) if so, the result of the enquiry ; 
and 

(c) if the reply to part (a) above be in
the negative, the reasons for the delay and 
by what time it will be ,:nquired Into ? 

THE PRIME MINISTER, MINISTER 
OF ATOMIC ENERGY. MINISTER OF 
HOME AFFAIRS AND MINISTER OF 
PLANNING (SHRIMATJ INDIRA 
GANDHI) : (a� to (c). ne Memorandum 
and the comments of the Chief Minister on 
tbe allegations cuntained therein are under 
eKBmiPation. The matter required detailed 
examination which t11kes time. 

Kapoor Commission's Report on Munier 
of Gandhi Ji 

889. SHRI RAM KISHAN GUPTA :
Will the Minister of HOME AFFAIRS 

be plea�ed to refer to the reply given to 
Starred Question No. 797 on the 3rd April, 
1970 regarding Kapoor Commission's 
Report on murder of Gandhiji and 
state: 

(al whether Government have examined 
the Kapoor Commission's Report regard;ns 
the murder of Mahatma Gandhi ; and 

(b) if so, the result thereof ? 
THE MINISTER OF STATE IN THE 

MINISTRY OF HOME AFFAIRS AND 
MINISTER OF STATE, Dl:PARTMENTS 
OF ELECTRONICS AJ\D SCIENTIFIC 
AND INDUSTRIAL RESEARCH lSHRI 
I<. C. PANT) : (a) and tbJ. Tt,e report of 
the Commission has been laid on the Table 
of Lok Sabha on July 28, 1970. A copy of 
the report has been I or warded to the 
Government of Maharashtra for conaiderins 
ai:tlon accordlns to law against the persons 
who have �een fc:und to have had prior 
knowlcd11e I e,iardina the i:onapiracy to 
murder MahJtma Gandhi. The State 
Government have also been requested to 
consider "hether any action la required in 
respect of officials whose ronduct haa been 
critlclaed by the Commiulon. 
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